FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

PRIDE COKE PRIVATE LIMITED OPERATING IN COKE AND RICE MILL AT
12" MILE, AMBHER, KAMRUP, GUWAHATI-781023, ASSAM

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. _ RELEVANT PARTICULARS
I Name of the corporate debtor along | Name: Pride Coke Private Limited
with PAN & CIN/ LLP No. PAN: AADCP3865G
CIN: U23101AS2004PTC007464
2. | Address of the registered office M/S PRIDE COKE PRIVATE LIMITED, 12t
Mile Ambher, Kamrup, Guwahati-
781023, Assam

3, URL of website No website is maintained by CD

4. Details of place where majority of 12" Mile Ambher, Kamrup, Guwahati-
fixed assets are located 781023, Assam

5. Installed capacity of main products/ | N/A
services

6. | Quantity and value of main products/ | N/A
services sold in last financial year

7. Number of employees/ workmen NIL

8. Further details including last The details can be obtained upon request
available financial statements (with | at email id:
schedules) of two years, lists of pridecokeprivateltd@gmail.com and
creditors are available at URL: may also mark the registered email id:

iip.jyotiashok@gmail.com.

9. Eligibility for resolution applicants Detailed information on eligibility
under section 25(2)(h) of the Code is | criteria should be obtained upon request
available at URL: at pridecokeprivateltd@gmail.com

10. | Last date for receipt of expression of | 08.12.2025
interest

I'l. | Date of issue of provisional list of 18.12.2025
prospective resolution applicants

12. | Last date for submission of 23.12.2025
objections to provisional list

13. | Date of issue of final list of 31.12.2025
prospective resolution applicants

14. | Date of issue of information
memorandum, evaluation matrix and | 05.01.2026
request for resolution plans to
prospective resolution applicants
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Last date for submission of
resolution plans

04.02.2026

16. | Process email id to submit pridecokeprivateltd@gmail.com
Expression of Interest TRUMAR 45
-y N

Interim Resolution Professiona

ide Coke Private Limited

Registration No.- IBBI/IPA-001/1P-P01763/2019-2020/12755

Saraswati Palace,

House No. 4/5, Dr. B. C. Das Lane,

F. A. Road, Kumar Para, Guwahati-781001, Assam
Email ID: jip.jyotiashok@gmail.com

Mobile: 94350-47557
Date: 23.11.2025
Place: Guwahati



SUNDAY, NOVEMBER 23, 2025

. Air Quality
Index (AQI)

November 22, 2025
(Average of past 24 hours)

City/ Index | Air

Town |Value | Quality
Guwabhati| 94 Satisfactory
Nalbari |105 | Moderate
Nagaon |32 Good
Sivasagar| 46 Good
Silchar |53 Satisfactory

— Pollution Control
¥ Board, Assam

WEATHER
NorthEast

Forecast for NE States:
Light rain very likely to
occur atisolated places over
Arunachal Pradesh, Assam,
Meghalaya, Nagaland and
Manipur and dry weather
likely to prevail over Mizoram
and Tripura. No large change
inminimum temperature very
likey over region. Shallow to
moderate fog very likely to
occur at isolated pockets
over Arunachal Pradesh,
Assam, Meghalaya,
Nagaland, Mizoram, Manipur
and Tripura.

Warning: Nil
Dibrugarh Tezpur
Max : Min Max : Min
239 154|275 18.1
Silchar Dhubri

Max Min | Max Min
28.2 18.2|27.8:18.3

Jorhat N. Lakhimpur
Max i Min Maxf Min
28.3 16.7|26.8 16.2

Shillong Agartala
Max | Min | Maxi Min
17.7 9.7 |29.4 18.2

Pasighat Itanagar
Max : Min Max i Min
27.6:17.0124.0 18.2

Imphal Kohima

Max { Min Max i Min
26.0 14.5]19.7 11.6

Duty
Meteorological
Officer, Regional
Meteorological
Centre, Guwahati

Arunachal Guv
reviews
implementation
of PM Gati
Shakti plan

CORRESPONDENT

Aizawl
Max i Min
24.4 140

ITANAGAR, Nov 22: Aru-
nachal Pradesh Governor Lt
General KT Parnaik (retd)
reviewed the implementa-
tion and utilisation of the PM
Gati Shakti National Master
Plan in the State during a
meeting held at the Raj Bha-
van here today.

The Governor was briefed
by State Chief Secretary Man-
ish Kumar Gupta and Com-
missioner (Planning) Ankur
Garg on the operational frame-
work of the PM Gati Shakti
portal and its planning process-
es. Arunachal Pradesh Space
Application Centre (APSAC)
Director Dr H Dutta made a
PowerPoint presentation on
the platform’s applications.

Emphasising effective and
coordinated planning, the
Governor said that every
department must make full
and effective use of the PM
Gati Shakti repository while
formulating and executing
development projects. He
noted that the platform, with
its integrated data base, can
significantly enhance plan-
ning capacity, minimise de-
lays, and ensure better inter-
departmental coordination.

The Governor further
suggested that, in addition to
leveraging PM Gati Shakti,
the State should consider
developing its own dedicat-
ed integrated digital applica-
tion to further strengthen
governance. Such a tool will
enable officials to analyse data
more efficiently, plan with
greater precision, and moni-
tor progress in real time,
thereby improving adminis-
trative efficiency and ensur-
ing faster, more transparent
delivery of development,
Parnaik pointed out.

He also advised officials to
explore similar applications
for Vibrant Village Pro-
gramme monitoring and anal-
ysis, disaster management,
anti-drug initiatives, and agri-
horticultural projects.
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Tension grips Manipur after Meitel
IDPs’ bid to march to Churachandpur

Kuki-Zo Council flays ‘continued act of breaking peace’

NEWMAI NEWS

IMPHAL, Nov 22: Tension flared
up at the Torbung-Kangvai ‘buffer
zone’ along the border of Bishnupur
and Churachandpur districts when in-
ternally displaced persons (IDPs)
from the Meitei community attempt-
ed to march towards Churachandpur.
Security forces blocked the protest-
ers along the National Highway-2
(Tiddim Road), preventing further
escalation of the situation.

The displaced families, sheltered at
the Kwakta relief camp, held a dem-
onstration, demanding immediate re-
settlement in their original homes.
They criticised the Government’s de-
cision to go ahead with the Sangai Fes-
tival at a time when thousands were
languishing in relief camps.

“If the Sangai Festival means peace
i1s restored, why cannot we go
home?” questioned a protester, Koi-
jam Sarat, expressing frustration over
prolonged displacement from home.

The Sangai Festival — Manipur’s
premier tourism event — returned
this year after a two-year gap follow-
ing the ethnic conflict that erupted in
May, 2023.

Meanwhile, the Kuki-Zo Council
issued a release, condemning the
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Internally displaced persons staging a rally against the holding of the Sangai
Festival in Bishnupur district on Saturday. — Photo: Sobhapati Samom

march, accusing the IDP protesters
of attempting to breach the ‘buffer
line’ and provoke the Kuki-Zo com-
munity. The council said that the “pro-
testers’ coordinated movement” de-
spite restrictions led Central forces
to use tear gas and smoke shells to
control the situation.

“This reflects a recurring pattern of
provocation and intimidation,” said Gin-
za Vualzong, secretary (information and
publicity) of the council. He added that
normalcy cannot prevail “when one
community continues to break the
peace while the other is forced to re-

main in constant vigilance”.

Reasserting its demand, the KZC
stated that “a Union Territory with Con-
stitutional safeguards” is the only via-
ble solution to ensure lasting stability
and security for the Kuki-Zo people.

Imphal Correspondent adds:
The protest against the Sangai Festi-
val continued on Saturday, a day after
Governor Ajay Kumar Bhalla inau-
gurated it at Hapta Kangjeibung in
Imphal East district.

Internally displaced persons (IDPs)
taking shelter at a relief camp located
at the Sericulture complex in Kwak-

ta, about 50 km south of Imphal,
staged a rally against holding of the
festival, from Kwakta to Phougakchao
Ikhai in Bishnupur district.

However, they were prevented
from proceeding to Churachandpur
by security forces stationed at Phou-
gakchao Ikhai. Earlier in the day, a
sit-in demonstration against the fes-
tival was held at Kwakta.

On Friday evening, tension erupt-
ed at Phougakchao Ikhai after a large
number of IDPs hailing from differ-
ent places including Phougakchao
Ikhai, Torbung Bangla, Waikhurok and
parts of Churachandpur, attempted to
return to their abandoned villages.
Some IDPs were injured in a con-
frontation after security forces pre-
vented them from continuing the on-
ward march.

Supporting the move of the IDPs,
the Coordinating Committee on Ma-
nipur Integrity, a joint body of civil
society organisations, appealed to the
public to abstain from attending the
Sangai Festival.

Amid the ongoing protest, the
Manipur Governor had inaugurated
the Sangai Festival in Imphal East
district on Friday with only depart-
ment officials and security personnel
being present at the venue.

Rio flags off Air India Express
at Dimapur airport

Aircraft features Tsungkotepsu warrior shawl

1

M

Nagaland Chief Minister Neiphiu Rio, airline officials, and others during the

flagging-off of Air India Express at Dimapur airport on Saturday. — Photo: Bhadra Gogoi

CORRESPONDENT

DIMAPUR, Nov 22: Naga-
land Chief Minister Neiphiu Rio
flagged off Air India Express, a
newly inducted Boeing 737-8
aircraft featuring a livery Tsung-
kotepsu warrior shawl, at the
Dimapur airport today.

Inaugurating the ‘selfie
point’ at the airport, Rio stat-
ed that Nagaland is pleased to
welcome Air India Express
with a special Tsungkotepsu-

themed livery as the tourist
partner for Nagaland tourism
and Hornbill Festival.

“This collaboration marks
an important step in strength-
ening connectivity, enhancing
the visitors’ experience and
showcasing Nagaland to the
rest of the country and also to
the world,” he said. Rio
stressed that it is a corporate
partnership that will provide
greater opportunities for tour-
ism, cultural exchange, and

economic growth.

Aloke Singh, MD, Air In-
dia Express, said his organi-
sation was honoured to part-
ner with the Nagaland Gov-
ernment for the Hornbill Fes-
tival. He said the Tsungkotep-
su livery is a tribute to Naga-
land’s artistic legacy. The Air
India Express will offer 15 per
cent discount for bookings
from or to Dimapur made till
December 10, applicable for
travel till December 15.

Hike in freight rates will
hit economy, say cement
manufacturers

STAFF CORRESPONDENT

SHILLONG, Nov 22: The
Jaintia Hills Cement Manu-
facturers’ Association (JHC-
MA) has claimed that a steep
hike in freight rates, sought
by the truckers’ association,
could “unsettle the State’s
construction economy”.

In a memorandum submit-
ted to Deputy Chief Ministers
Prestone Tynsong (who holds
the Home portfolio) and
Sniawbhalang Dhar (who holds
the Transport and Industry
Department), the JHCMA
said that the 16-day strike
called by truckers, has already
disrupted movement of ce-
ment and clinker in the region.

The Meghalaya Commer-
cial Truck Owners’ and Driv-
ers’ Association (MCTODA)
had called the strike from Oc-
tober 27 to November 11, de-
manding an an increase in
freight charges.

The agitation ended after the

arrest of some of the members
of the association and also use
of force by the security forces
to clear the National Highway
6, blocked by members of the
truckers’ association.

The truckers’ association
is demanding that the prevail-
ing freight of Rs 7 per tonne-
kilometre be revised upward
to Rs 9 per tonne-kilometre
for both cement and clinker.

The JHCMA claims that
the manufacturers “are al-
ready paying around 35 per
cent above the market rate
tonearly 80 association-linked
trucks operating daily”. In-
creasing the rate to Rs 9 per
ton-kilometre will increase
freight charges to nearly 70
per cent higher than what
non-association truckers
charge for similar distances,
it pointed out. “This logistics
cost will be uncompetitive and
difficult for the cement and
clinker industry to sustain,”
the JHCMA said.

3 held for stealing

vehicles from
TRIHMS Hospital

CORRESPONDENT

ITANAGAR, Nov 22: Aru-
nachal Pradesh Police arrest-
ed three persons in connec-
tion with a series of thefts
reported from the Tomo Riba
Institute of Health and Med-
ical Sciences (TRIHMS)
Hospital at Naharlagun.

Naharlagun SP Dr Nyelam
Nega today said that a com-
plaint regarding multiple in-
cidents of theft was received
on Wednesday. Acting on
CCTV footage, the police iden-
tified a suspect.

The first accused, Md An-
war Hussain (29), was ap-
prehended by constable
Ganesh Upadhyay of the
TRIHMS Police Outpost
while he was lying on a hos-
pital bed in the guise of a pa-

tient to evade detection.

Further interrogation of
the arrested led to the arrest
of two more accomplices —
Md Sheikh (33) and Jakir
Hussain (20) — from the Pan-
chayat Colony.

During questioning, the
accused confessed to operat-
ing in a systematic manner
by checking parked vehicles
for unlocked doors and steal-
ing cash or valuables, unlock-
ing doors of vehicles with
half-open windows, and tar-
geting areas like markets,
hospitals, offices, and resi-
dential parking spaces.

The SP stated that a
fourth accomplice involved
in the same network, is still
absconding and efforts are
under way to trace and ar-
rest him.

— A

Jamling Norgay (left) — son of legendary Tensing Norgay who had summited Mount

e, wiill A

Everest in 1953, on the concluding day of the 5th Shillong Literary Festival held at Nan
Polok in the Meghalaya capital on Saturday. — UB Photos

South East Asians now telling thewr own stories in
European’s voice: Booker Prize winner Karunatilaka

RAJU DAS

SHILLONG, Nov 22: Sri
Lankan Booker Prize winner
Shehan Karunatilaka said
that South East Asians, who
have been hearing stories of
the Europeans for over 500
years, are now “telling their
own stories in their voice”.

“We have been hearing
the Europeans’ stories for
the last 500 years. In the past

500 years, the world had
been all about Shakespeare,
renaissance, colonies, and
that is not the only story. We
have 2,000 years of stories,”
he maintained.
Karunatilaka said that in
the 1980s, he found most of
the books in Sri Lanka writ-
ten either by Englishmen or
visitors. “These were the
outsiders’ views, but from the
1990s we are telling our own

stories and telling them in our
voice... and that is the key,”
the Sri Lankan author said.
Karunatilaka, who won the
2022 Booker Prize for his nov-
el, The Seven Moons of Mali
Almeida, was speaking at the
Shillong Literary Festival
here. “No one can tell our sto-
ries like we can,” he added.
The celebrated author said
South East Asia has about 2
billion people, who constitute

a huge market that can sus-
tain on its own. Currently,
there is a “global appetite for
stories from all over the
world”, he said, adding that
people in the west might now
prefer the setting of a mur-
der mystery in Mumbai, rath-
er than in London or Paris.
Moreover, in the past,
there was a literary bias to-
wards the region and its
people, Karunatilaka feels.

“Earlier, it was considered
that brown people cannot
write...now they (west) do
not think that way, because
there are lots of global su-
perstars from this region”
he added.

Stating that these are “ex-
citing times” for the writers
of the region, Karunatilaka
said that people are now read-
ing their stories across the
world.

TIPRA Motha to hold
unity rally with NE
regional parties on Nov 27

AGARTALA, Nov 22: The
TIPRA Motha Party (TMP),
an ally of the ruling BJP in
Tripura, on Friday an-
nounced that a ‘One North
East’ rally of the regional
parties of the North East
would be held here on No-
vember 27.

TMP supremo Pradyot
Kishore Manikya Debbarma
said that Meghalaya Chief Min-
ister Conrad Sangma, who is
also the president of the Na-
tional People’s Party (NPP),
and several other prominent
leaders of the regional parties
in the North East are set to
join the rally. The NPP, too, is
an ally of the BJP.

“We had a very good meet-
ing on the concept of One
North East, a common plat-
form of the regional parties of
the North East to speak in one
voice. We are making signifi-
cant progress in the process,”
Debbarma told reporters.

Claiming that the Centre
has no time to hear the voic-
es of 10 parties, he said the
bargaining capacity of the
North East would be en-
hanced if the leaders and peo-
ple of the region came togeth-
er and spoke in one voice.

The TMP founder’s asser-
tion came days after leaders
from various States of the
North East jointly declared on
November 4 in New Delhi
that they would form a single
political entity in the next 45
days to raise issues of the re-
gion. Sangma of Meghalaya,
Debbarma of Tripura, and
Nagaland leader Mmhonlumo
Kikon, who is a former BJP
spokesperson, were part of
the proposed entity.

On Saturday, Debbarma
said that the leaders of the
regional parties want to cre-
ate a new idea for the entire
North East to speak in one
voice for the common cause
of the people of the region.

“Different organisations
need to be amalgamated to
create a common platform
without losing their identity.
We are working on how we
can speak in one voice be-
cause the people of Naga-
land, Assam, Manipur, Dima
Hasao, Karbi Anglong and
Arunachal Pradesh will come
together,” he said.

Debbarma said the rally of
the leaders of regional par-
ties would be held at Swami
Vivekananda Ground on No-
vember 27 to define the mis-
sion of ‘One North East’.

On the recent violence in
Khumulwng and Jampuijala
in Tripura, the TMP leader
said their party office was
burned down, and leaders
and workers were beaten up
by miscreants.

“Miscreants have no polit-
ical ideology. They some-
times take up TIPRA
Motha’s flags and some day
the BJP’s festoon. If they get
an opportunity, they will not
hesitate to work for the Con-
gress or the CPI(M). We
want the police to take strong
action against the miscreants
who are involved in violent
activities in Khumulwng and
Jampuijjala,” he said.

Workers of the BJP and
TMP were engaged in clash-
es at Khumulwng in West
Tripura and Jampuijala in
Sepahijala district, leading to
panic among the people.
Chief Minister Dr Manik
Saha and Forest Minister An-
imesh Debbarma of the TMP
visited the violence-hit are-
as separately on Friday.

The TMP, which used to be
the main Opposition party of
Tripura, joined the BJP-led
Government in the State
ahead of the Lok Sabha elec-
tions in 2024. It now has 13
MLAs in the 60-member
Atate Assembly and two min-
isters. — PTI

Pfoze appointed
Manipur NPP

president

IMPHAL, Nov 22:
Former MP Lorho S Pfoze
was on Saturday appointed
the president of the NPP’s
Manipur unit, a release is-
sued by NPP president Con-
rad Sangma, stated. Sang-
ma, who is also the Chief
Minister of Meghalaya, said
that MLAs Thongam Shanti
Singh, ] Pamei and Sheikh
Noorul Hassan were ap-
pointed as the working pres-
idents of the State unit.

Pfoze joined the NPP in
Shillong in September after
quitting the Naga People’s
Front (NPF).

The NPP has six MLAs in
the 60-member Manipur
Assembly. — PTI

IN THE COURT OF CIVIL JUDGE
(Jr. DIVISION) NO- 4 KAMRUP{M)
AT GUWAHATI
(Under Order 5 Rules 1 & 5 of Civil Procedure Code)
Money Execution Case No-05/2021

AXIS Bank Ltd
........ Decree Holder

Vs-
PANKAJ DUTTA
........ Judgment Debtor

To,
MR. PANKAJ DUTTA
S/O-BISWESWAR DUTTA
FLAT NO. 4C, SUJATA APARTMENT
NILAMANI PHUKAN ROAD
CHRISTIAN BASTI, GUWAHATI -
781005 DISTRICT- KAMRUP(M),
ASSAM.
AND ALSO AT- HOSPITAL ROAD
SILCHAR KARIMGANJ PIN-788710,
ASSAM. , . .

..... Respondents/ Judgment Debtor

Whereas the decree holder (AXIS
Bank Ltd.) has put into execution the
decree dated 31/05/2018 in Money
Suit No. 04/2013. You are hereby
directed to appear before this count on
25/11/2025 either personally or
through duly authorized advocate and
show cause if any as to why the
execution proceedings should not be
proceeded against you.
Given under my hand and the seal of
the day of 28/07/2025.
By Order
Sheristader
Kamrup judge (Jr. Division) No. 4

Guwahati

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
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(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

along with PAN/CIN/LLP No.

.| Name of the Corporate Debtor | Pride Coke Private Limited
PAN: AADCP3865G | CIN : U23101AS2004PTC007464

N

.| Address of the registered office

M/S PRIDE COKE PRIVATE LIMITED, 12th Mile
Ambher, Kamrup, Guwahati- 781023, Assam

w

.| URL of website

No website is maintained by CD

products/ services

4.| Details of place where majority | 12th Mile Ambher, Kamrup, Guwahati- 781023,
of fixed assets are located Assam
5.| Installed capacity of main N/A

o

services sold in last financial year

.| Quantity & value of main products/ | N/A

~

.| Number of employees/ workmen | NIL

oo

.| Further details including last available
financial statements (with schedules)
of two years, lists of creditors, relevant
dates for subsequent events of the
process are available at:

The details can be obtained upon request at
email id: pridecokeprivateltd@gmail.com
and may also mark the registered email

id: iip.jyotiashok@gmail.com.

©

.| Eligibility for resolution applicants
under section 25(2)(h) of the
Code is available at

Detailed information on eligibility criteria
should be obtained upon request at
pridecokeprivateltd@gmail.com

=)

| Last date for receipt of expression
of interest

08.12.2025

prospective resolution applicants

| Date of issue of provisional list of | 18.12.2025

s

| Last date for submission of
objections to provisional list

23.12.2025

>

Date of issue of final list of
prospective resolution applicants

31.12.2025

=

Date of issue of information

memorandum, evaluation matrix
and request for resolution plan to
prospective resolution applicants

05.01.2026

>

Last date for submission of
resolution plans

04.02.2026

Process email id to submit
Expression of Interest

>

pridecokeprivateltd@gmail.com

Date : 23.11.2025
Place: Guwahati

Interim Resolution Professional of Pride Coke Private Limited
Registration No.: IBBI/IPA-001/IP-P01763/2019-2020/12755
Saraswati Palace, House No. 4/5, Dr. B. C. Das Lane,

F. A. Road, Kumar Para, Guwahati-781001, Assam

Email ID: iip.jyotiashok@gmail.com | Mobile: 94350-47557

Sd/-
Ashok Kumar Agarwala
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Date

PUBLIC NOTICE

18.09.2025

It is hereby given that my client, Sri Adhir Das son of
Dijen Das resident of Nalbari Town ward no-09 P.S-
Nalbari, 78335 claims to be absolute owner of said
property .ALL THAT piece and parcels of land
measuring 5Lecha covered by Dag No- 1496 and also

1498 of K.P. Patta No. 73 and 74 situated at Nalbari
Town ward no-09 Mouza- Khata under Circle-Nalbari
in the District of Nalbari which is bounded By North:
MUKUL DUTTA West: Road South: PRAFULLADUTTA
and East: Road (hereinafter the Property). One of the
prior deeds. in respect of the said Property which is
purchased from Md Ikbal Hussain Vide Deed of Sale
no-424 Sl. No-468 dated-28-02-2017 which was
registered in the Office of Nalbari and and Another of
Prior Deed in respect of said property which is
purchased from Badaruddin Ahmed Vide Deed of Sale
no-1358 Sl. No-2997 dated-03-08-2004 which was
registered in the Office of Nalbari. It is lost/mislaid from
the custody of my said client(s) and consequently a
General Diary was registered with Nalbari Police Station
vide GDE No. 09 and 10 dated-11.09.2025 Any
person's having any right, title or interest or any claim,
demand or objection of any nature whatsoever against
or in respect of the Said Property or any part thereof is
hereby requested to notify the same in writing to the
undersigned with supporting documentary evidence
within 7 days from the date hereof, failing which no
such claims, demands, objections etc. shall be
entertained thereafter and the said Property shall be
considered as free from all encumbrances and my said
client shall be free to transfer, charge, mortgage or
alienate the same in any manner whatsoever in favour
of any person's or institution whatsoever.

Advocate- Nabanita Barman
Contact no-9395646631
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Name Correction

| Smt. Maikon Hazarika
Thaneswar
Hazarika declared in the

w/o Mr.

Lakhimpur court that my
actual name is Maikon
Hazarika instead of
Makon Hazarika.
Smt. Maikon Hazarika,
Vill. Parbotipur,

P.o. Merbil,

Dist. Lakhimpur, Assam.
Phone : 9365736112
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Name Correctiol

| Amir Hamja S/O Lt.
Swahajamal Vill- NO.1
Chikanmati P.O-
Bechimari P.S-Dalgaon,
Dist-Darrang (Assam) do
hereby declaredThat my

North

No-

Name Correction

My actual and correct
name is Amit Rabha S/0
Mantini Rabha. But in
land village Besorkona
Patta No-132 Dag No-
302; Patta No- 100 Dag
286, 306 and
Lahapara Patta No-47
Dag No-246 my name
had erroneously been
reflected as Bongkim
Rabha and Bonkliram
Rabha instead of AMIT
RABHA. AMIT RABHA,
Bongkim Rabha and
Bonkliram are one and
same person.

AMIT RABHA and My actual correct
S’%il?ff’;ﬁ':pif:ha Date of birth is 01/01/

R/ circle - Lakhipur
Dist- Goalpara.

Father's actual and
correct name s
Swahajamal. That in my
Land documents vide
P.P. No:36, Dag No.15
where in my father's
name has been
recorded as Muktar Aii in
place of Swahajamal.
That Swahajamal and
Muktar Ali is one and
same person.
Sd/-Amir Hamja
S/o- Lt Swahajamal
Vill- No.1 Chikanmati

Decl [J]

My actual And Correct
Name is *RAFIKUL ALI

2004 ,but my name has
been recorded as wrong
in The AADHAR CARD

AFFIDAVIT
|, Aysa Siddika, W/O-Ful
Mohammad
permanent resident of
Vill-Paschim Ratiadaha

Cheque

instead of my name Aysa S/0-Toyab Al
Siddika. BDQK the namyes, Vill-Kalbari
Aysa Siddika & Aysa Bibi PO-Bhulukadoba
indicates the same and PiS-Sorbhog
one identical person i.e. Dist-Barpeta
Pin-781317

| myself.

Pt-1, P.O-Ratiadaha, P/S-Sorbhog
P.S-Golakganj, Dist- Dist-Barpeta
Dhubri (Assam), PIN- Pin-781317
783335, do hereby

declare that my actual
and correctname is Aysa
which s
recorded in the relevant
papers and documents
including in my Elector
Photo Identity Card vide
No. GJF0193540, PAN
Card vide No. QCYPS8
714R and Bank Account
of Assam Gramin Vikash
Bank Vide S.B A/C No-
7148010088415, but
due to bonafide mistake
my name has wrongly
been recorded in the

Siddika,

Mukhyamantri Mahila
Abhiyaan
(MMUA) vide Cheque
No. 746627 Dated 16/
09/2025 and Aadhaar
Card vide No.6091 4881
5328 as Aysa Bibi

Udyamita

As *MAHAMMAD ALI
Instead of “RAFIKULALI*
Name - Rafikul Ali
S/O-Toyab Al
Vill-Kalbari
PO-Bhulukadoba

Sk

We Budhindra kumar
Das S/O Ramesh Das
and Pallabi Das wife of
Budhindra kumar Das
have changed our minor
child name from Nibedh
Kumar Das to Nibedh
Das before the notary
Swashati Acharya
Guwahati.

My actual And Correct
Name is RAFIKUL ALI
of and My actual correct
Date of birth is 01/01/
2004 ,but my name has
been recorded as wrong
in The AADHAR CARD
As *"MAHAMMAD ALI
Instead of “RAFIKUL ALI
Name -Rafikul Ali

AFFIDAVIT

My mother's actual &
Correct name is Spelli
Myrthong which has been
recorded
relevant documents. But
my mother's name has
erroneously
recorded as Sofia Begum
Myrthong instead of
Spelli Myrthong in my
birth certificate vide

in all

Zige Wiz iip jyotiashok@gmail.com |
CIRIEE: 589¢0-89¢¢4

Mobina Myrthong.

Name Correction

I, LAXMI SARKAR vill. -
pokalagi part -5 p/o
pokalagi p/s-Golakganj

Dist.Dhubri Assam.Butin
my Bank pass book of
Assam Gramin Vikash

Bank,Halakura branch A/
C-7148026008983
where in my name has
been wrongly recorded
as Laxmi paul instead of

my

been
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No.SCDB/MPLAD/575/2025-26/2445
NOTICE INVITING TENDER

Sealed Tender are invited in F-2 Form for the works showwn below from the intending Registered Contractor of
Class-Tand Class-II (A, B & C) categories of Assam PWD (Roads & Building)/PHED with affixing N
of Rs. 8.25 (Rupees Eight and twenty five paise) only in a prescribed form for 1 (One) No. of construction work under
MPLADS fund for the year 2024-25. The Tender will be received on 15/12/2025 up to 2.00 P.M. in the office of the
undersigned and will be opened on same day at 2.30 P.M. in the office of the undersigned.

Dated Sidli the 21" Nov./2025
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court fee

|village of Kukurmar under Sidli Dev. Block

ST/SC/OBC & 2% for General

SI. Name of Work Estimated Amount Bid Security Cost of BID document
|No. (D/D) @ 0.03% (Approx)
1" [Construction of Community Hall in the Rs. 5,00,000.00 [1% on Estimate amount for Rs. 150/-

IPR(BTC)/C/2025-26/3171

The details may be seen at Notice Board in the Office of the Block Development Officer, Sidli-Chirang Developmeent
Block from 22/11/2025 to 15/12/2025 up to 2.00 PM.

Sd-
Block elopment Offig
Sidli-Chirang Dev. Block, Sidli
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